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*386. {The questioner (Shri Abani Roy) was absent. For answer vide
page 32 infra.]

*387. [The questioner Shrimati Saraj Dubey, Shrimati Sarla Maheshwari
were absent. For answer vide page 33 infra.]

Allocation of gas to power projects
*388. SHRIBACHANILEKHRALJ:
DR. A.K. PATEL: 1t

Will the Minister of PETROLEUM & NATURAL GAS be pleased to
state:

(a) the demand tor allocation of gas to power projects at present;
(b) whether Government are considering the demand;
(¢) if not, the reasons therefor, and

(d) by when Government now propose to firm up the allocation of gas
for Pipavav Project when the problems between the British Gas, Reliance,
and ONGC Consortium have been sorted out?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI RAM
NAIK}: (a) to (d) A statement is laid on the Table of #he House.

Statement

(a) to {c) As per the Indian Hydrocarbon Vision-2025 the demand of
natural gas for power sector is estimated to be 119 Million Standard Cubic
Meters Per Day (MMSCMD) by the year 2006-07. In 2002-03, as against
the allocation of 52.4 MMSCMD of gas to Power Sector Projects, the
average gas supply was around 27.2 MMSCMD. Currently, as against the
total allocation of around 120 MMSCMD of natural gas, the supplies have
been only around 65 MMSCMD. Therefare, it is not possible to consider

tt The question was actually asked on the fioor of the House by Dr A K Patel
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fresh requests for allocation of natural gas from the existing sources.
With the commencement of supplies of re-gassified Liquefied Natural Gas
(LNG) scheduled from January, 2004 from Petronet LNG's Dahej LNG
Terminal, additional gas rmay be available to consumers iricluding Power
Sector Projects.

(d) Revised Development Plan of Tapti field has not yet been approved
by the Operating Committee of the field which comprises representatives
of the companies constituting the Joint Venture. Gas supplies for Pipavav
Power Project will be firmed up after Revised Development Plan of Tapti
field is agreed upon by the Operating Committee and approved by the
Management Committee.

DR. AK. PATEL : Mr. Chairman, Sir, | would like to know from the
hon. Minister about the demand of gas for power projects in Gujarat.
What is the present situation?
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SHRI BALBIR K. PUNJ: Sir, we do have shortage of natural gas.
There had been a proposal, for a long time, to import gas from Iran via
Pakistan. Will the hon. Minister tell us as to where that proposal stands?

What are the bottlenecks and how fast tha! proposal can be implemented?
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SHRI EKANATH K. THAKUR: Sir, there are several power projects
based on gas which have been supplied gas on a yearly basis, lapsable
basis and availablility basis. May the hon. Minister give us information as
to how many such power projects are there where the gas has been given
on availability basis, and whether these projects will be given priority
when the gas becomes available.

SHRI RAM RAIK: Sir, gas is used for many purposes. Power generation
is one purpose, fertilizer is another, in steel as a stock, it is also used, as
a vehicle, autombile fuel, it is also being used. So, by and large, | would
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like to say, there is an inter-Ministerial group which decides about the
allocation of gas in which all these Ministries are involved and then they
decide as to whom the gas is to be given. As of now, whatever gas is
available, it has been allocated. But out of that allocation, we are in a
position to give only about 54 per cent and not more than that. So as soon
as it comes, it would be given. Power is an important component and it
will be also given.

*389. [The questioners Shri Vayalar Ravi, DR. T, Subbarami Reddy
were absent. For answer vide page 33 infra.]

*390. [The questioners Shri M.V. Rajasekharan, SHRI K. Rahman
Khan] were absent. For answer vide page 34 infra.)

*391. [The questioners Shri Suresh Pachori, Shri Balkavi Bairagi were
absent. For answer vide page 34 infra.]

*392. [The questioner Shri Ram chandra Khuntia was absent. For
answer vide page 35 infra.]

*393. [The questioners Shri Khan Ghufran Zaidi, Shri Uday Pratap
Singh were absent. For answer vide page 36 infra.]

Uso of brokers Tor securities transactions

*394. SHRI SANJAY NIRUPAM: Will the Minister of FINANCE be
pleased 1o state:

(a) whether the Reserve Bank of India has utilised the services of
brokers in their securities transactions in the overseas market;

(b) if so, the details thereof and the reasons therefor;

(c} whether such transactions were done as principals or as agents
and trades were settled through the books of the brokers; and

(d) if so, the volume of the transactions including purchase and sale?

THE FINANCE MINISTER (SHRI JASWANT SINGH): (a) to (d) A
Statement is placed on the Table of the House.

Statement
(a) The Reserve Bank of India (RBI) has informed that it is dealing
directly with its counter parties abroad in respect of its securities transaction
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